
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Original Application No.200/01003/2017

Jabalpur, this Tuesday, the 19th day of December, 2017

     HON’BLE MR. NAVIN TANDON, ADMINISTRATIVE MEMBER
    HON’BLE MR. RAMESH SINGH THAKUR, JUDICIAL MEMBER

Manish  Kumar  Gupta,  S/o  Shri  Vijay  Kumar  Gupta,  D.O.B.  –
29.05.1978,  Mob.  No.-9713956797,  Present  Post  –  PGT
(Computer  Science)  Earlier  Posted  at  –  K.V. No.I,  Residency –
Indore, Presently Posted at – K.V. Balasore, R/o H. No.61, Behind
Shiv Mandir,  Gopur Colony, Annapurna Road, Indore – 452009
(M.P).

-Applicant
(By Advocate – Shri S.K. Nandy)

V e r s u s

1.  Commissioner,  Kendriya  Vidyalaya  Sangathan  Headquarter  –
Institution Area, Shaheed Jeet Singh Marg, New Delhi – 110016. 

2.  Asst.  Commissioner  (Establishment  II)  Kendriya  Vidyalaya
Sangathan  Headquarter  –  Institution  Area,  Shaheed  Jeet  Singh
Marg, New Delhi – 110016. 

3.  Dy.  Commissioner,  Kendriya  Vidyalaya  Sangthan,  Regional
Office – Bhopal (M.P) 462011.

4. The Deputy Commissioner, Kendriya Vidyalaya Sangthan Reg.
Office Pachpedi, Jabalpur – 482011 (M.P.).

5. The Principal, Kendriya Vidyalaya No.1, Residency Club Road,
Near Zoo, Navlakha, Indore 452001 (M.P.).

6. The Principal, Kendriya Vidyalaya N.K.J. Katni – 483501 (M.P)

7.  Shri  Hansraj  Saini,  PGT (Computer  Science),  Station Code –
768,  KV Code – 1607,  Earlier  Posted at  – K.V Bikaner  No.III,
Presently Posted at – K.V No.I, Residency – Indore (M.P.).
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8.  Mr.  Shashank  Jain,  PGT  Computer  Science,  Kendriya
Vidyalaya, Khamaria Jabalpur – 482001 (M.P).

9.  Mr.  Hariom  Patnha,  PGT  Computer  Science,  Kendriya
Vidyalaya N.K.J. Katni – 483501 (M.P)

-  Respondents 

(By Advocate – Smt. Sheetal Dubey, proxy counsel of Shri Pankaj
Dubey)

O R D E R (O R A L)

By Navin Tandon, AM.

    Learned counsel for the applicant prays for withdrawal of

the O.A with liberty to file a fresh, if any grievance remains. 

2. Learned proxy counsel has no objection to it.

3. In view of it, O.A is dismissed as withdrawn with liberty as

aforesaid. 

  (Ramesh Singh Thakur)                (Navin Tandon)
       Judicial Member             Administrative Member

am/-
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